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In the Jharkhand High Court

Case No : Writ Petition (S) No. 3705 of 2004

Sunil Kumar Singh and Others APPELLANT

Vs

State of Jharkhand and Others RESPONDENT

Date of Decision : 11-08-2004

Acts Referred:

Citation : (2005) 1 JCR 93

Hon'ble Judges : R.K. Merathia, J

Bench : Single Bench

Advocate : Ajit Kumar and D.K. Pathak, for the Appellant; B.S. Lal, AAG, for the 
Respondent

Judgement

R.K. Merathia, J.—Heard the parties.

2. The parties agree that this case may be disposed off in terms of order dated
10.12.2003, passed in WPS No. 5989 of 2003 (Annexure-15).

3. Accordingly the following order is being passed.

4. In this application, the order as contained in Annexure-9 dated 29.8.1998 is
under challenge, whereby the direction was made to cancel the appointment of
382 employees by issue of letter as contained in Memo. No. 6255, dated
29.8.1998. This very order was under challenge before this Court in a number of
writ applications, being WP (S) No. 3769 of 2001 and analogous cases, which
were disposed of by order dated 7.3.2003 by quashing the same very order
dated 29.8.1998 with a direction to issue notice to show cause to all the affected
persons.

5. Learned counsel appearing for the State submits that the present case is fully
covered by the order passed in WP (S) No. 3769 of 2001, dated 7.3.2003 which
have already been disposed of by this Court.

6. In that view of the matter, this application is disposed of in terms of the order
dated 7.3.2003 passed in WP (S) No. 3769 of "2001 and the respondents are
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directed to issue a fresh show cause notice to the petitioners within a period of
three weeks from today. The petitioners shall file their show cause within ten day
from the date of the receipt of show cause notice and thereafter the respondent
shall dispose of the matter after considering their show cause within a period of
one month from the date of the filing of the show cause.

7. This application stands disposed of.
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